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MEA/ORDER

Per Bench :

This is an appeal filed by the assessee against the order of the
Ld.Pr.CIT, Bhubaneswar-1, dated 29.03.2024 for the assessment year
2018-2019.

2. The appeal of the assessee is delayed by 311 days. In this regard,
the assessee has filed condonation application along with affidavit for
condonation of delay stating therein sufficient reasons, which are not
found to be false. Accordingly, the delay of 311 days in the appeal of the
assessee is condoned and the appeal is admitted for hearing.

3. At the time of hearing, it was pointed out to the Id. AR that in para

3.2 of the order of the Id. Pr.CIT has specifically mentioned for non-
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appearance in response to the notice issued. It was submitted by the Id.
AR that no notice was served on the assessee.

4. As no notice has been served on the assessee and the assessee
has also not been heard, therefore, in the interest of justice, the issues in
this appeal are restored to the file of Pr.CIT, Bhubaneswar-1 for
readjudication afresh after granting the assessee adequate opportunity of
being heard.

5. In the result, appeal of the assessee is partly allowed for statistical
purposes.

Order dictated and pronounced in the open court on 05/12/2025.
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